
»>; Written Answus 

[Tmnslation]

AUGUST 23,1990 

[English]

W ^ A n s w t n  436

ReI) 'oe1 /i&o9S2et ’Aemkke L9 8 9( P9 
ci:e v&N8ai2‘

2578. PROF YADUNATH PANDEY: 
Win the Minister of COMMUNICATIONS be 
pleased to state:

(a) whether Government’s attention 
has been drawn to the news item published 
in 'Jansatta' dated 21 May, 1990 under the 
caption * pehle hi begad gaye upkaran*;

(b) if so, the details of annual expendi­
ture t>eing incurred on the purchase and 
maintenance of these equipments; and

(c) the defects noticed in these equip­
ments and the action tal<ento fix responsibil­
ity In this regard?

THE MINISTER OF STATE OF THE 
MINISTRY OF COMMUNICATIONS (SHRI 
JANESHWAR MISHRA): (a) Yes Sir.

(b) The information is being collected 
and will be laid on the table of the House.

(c) Some of the equipments became 
faulty during the operation which were re­
paired under warranty clause and set right. 
The question of talking action to fix the re­
sponsibility does not arise.
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2579. SHRI KUSUMA KRISHAN 
MURTHY:

OR. U^XMINARAYAN PAN- 
DEYA:

SHRIGANGACHARALOOHi;
SHRI DALPAT SINGH PAR- 

ASTE:

Will the Minister of AGRICULTURE be 
pleased to state:

(a) whetherGovernmenthaveadvanced 
short-term loans to some States for the 
purchase and distribution of agricultural 
inputs such as fertilizers, seeds and pesti­
cides; and

(b) if so, the details thereof. State-wise?

THE MINISTER OF STATE IN THE 
DEPARTMENT OF AGRICULTURE AND 
COOPERATION IN THE MINISTRY OF 
AGRICULTURE (SHRI NITISH KUMAR):
(a) Yes, Sir.

(b) A statement indicating the amount 
of short-term loans sanctioned to States for 
Kharif, 90 season is given below.

STATEMENT

Short-term hans released to Slates during Kharif 1990 season

(Rs. in cnms)

SI. No. State Amount

1. Andhra Pradesh

2. Kamataka

3. Kerala

K«w€;

11.50

2.00
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(Rs. m otOfBS)

SI. No. Srafe Amount

4. Tamil Nadu 9.10

5. Madhya Pradesh 11.25

6. Maharashtra 19.30

7. Rajasthan 8.60

8. Haryana 5.45

9. Punjab 8.10

10. Uttar Pradesh 17.65

11. Himachal Pradesh 1.45

12. Assam 3.40

13. Bihar 16.40

14. Orissa 8.90

15. West Bengal 17.80

16. Manipur 0.50

17. Meghalaya 0.15

Total: 163.40
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2580. SHRI MADHVRAO SCINDiA: 
Will the Ministerof EXTERNAL AFFAIRS be 
pleased to aMle:

(a) whether Indian sdentistft have urged 
to the Government of India and Pakistan to 
banish nuclear weapons from this part of the 
worW;

(b) if so, tiie Government’s information 
about Pakistan’s response thereto; and

(c) the Government’s reactton thereto?

THE MINISTER OF STATE IN THE 
MINISTRY OF EXTERNALAFFAIRS (SHRI 
HARIKISHORESINGH);(a) Yes. Sir.

(b) and (c). Government of bKiia do not 
believe that the problem posed by nuclear




